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Re .. or ni atlon of Fertilizer Units in 
Eastern Belt 

699p. SARIBH UDBB ACHARIA : Will 
the Minister of CHEMICALS AND 
FERTILIZERS be pleased to state: 

(b) whether there is any propo al to reor-
gani e such fertiliz r units to cut down the 
losse ? 

THE MINI TER 0 CHEMICALS 
AND F RTILI ZE RS (HRI VASANT 

(a) what are the loss s of fertilizers units SATHE): (a) The 10 es of the Fertilizer 
in th Eastern belt for he Jast three years Units such a Sindri. ·Durgapur and Talcher 
such as Sindri, Durgapur and Ta1crer; in he tern Belr f r th! Id o,( 3 ye 'lrS ar 
and as follows :-

Year 

1979-80 

1980-81 
1981-82 

Sindri 

(-) 3863 

(-) 60 )2 
(-) 5577 · 

----
(-) 15502 

-------

Durgapur Talcher 

(-) 1338.63 •• 
(-) 2205.16 (-)19 '5 
1_) 2389.87 (-) 3741 ------- --- --- -
(-) 5933.66 ( -) 567(-------- - ---- -

·*Talcher Plant went into commercial production with efT et from 
1.11.1980 

(b) with a view to bring about improve-
ment in the performance of the public ~.ector 

fertilizer companies, Gov rnment i examin-
ing variou5 proposals includin g restructuring 
of the companie . 

etting up Beneb of Kerala High Court at 
Triv8ndrum 

6991. SHRI G. M. BANATWALL~: 
Will the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be plea ed to 
state: 

(a) whether attention of Government has 
been drawn to The demand by the Trivandrum 
Distric t Development Cou r cil for setting up 
of a Division Bench of the Kerala High Court 
in Trivandrum, with filin g powers; and 

(b) if so, Government' reaction thereto? 

. THE MINISTER 0 LAW. JUSTICE 
AND COMPANY AFFAIRS (SHRI 
lAGAN NATH KAUSHAL); No such 
demand has been received by the Union 
Government. 

(b) Doe not ari e. 

Allocation for Haldla Refinery 

6992. SHRI SA rYAGOPAL MJSHRA: 
will tb Minister of ENERGY be pleased to 
tate: 

(a) whether it is a fact that the Centra) 
Government have earmarked 25 cr res of 
ruppee for three p trodlemical projects 
induding Haldiu during the Sixth Plan 
Period; 

(b) if so, the details thereof; 

(c) what is the actual allotment for the 
Ha]di~ petro-chemical complex; and 

(d) how the amount wil1 be spent and 
wh n the money will be !elea cd ? 

THE MINLSTER OF STATE IN THE 
D PARTMENT 0 PETROLEUM IN 
1 HE MINI TRY OF ENERGY (SHRI 
GARGI SH NKAR MISHRA): (a) to (d) 
A provision of Rs 25 c)'ores in the Sixth 
Plan for new p tro-cheOli al' projects. includ-
ing Haldia t for taking up S me preparatory 
work, ha been agreed; there is no separate 
allotment for individual projecls. 

Indo-Soviet Cooperation in Power 
Development 

6993. SHRI AJ~VJND N"ETAM: will the 
Minister of ENERGY be pIca ' ed to tate: 

(a)whether it is a fact Ihat a pact on Indo-
Soviet cooperation in power developm nt has 
recently been signed between the two count .. 
ies. 




